COURT-I

Before the Appellate Tribunal for Electricity
(Appellate Jurisdiction)

Appeal No.273 of 2014 and A.N0.85 of 2014 & IA No. 155 of 2014

Dated: 4" May, 2016

Present : Hon’ble Mr. Justice Surendra Kumar, Judicial Member
Hon’ble Mr. T. Munikrishnaiah, Technical Member

In the matter of:-

Appeal No.273 of 2014

Essar Power Gujarat Ltd. Appellant(s)
Versus
Gujarat Electricity Regulatory Commission & Ors. Respondent(s)
Counsel for the Appellant(s) ; Mr. Amit Kapur

Mr. Abhishek Munot
Mr. Malcolm Desai
Mr. Abhinav Shankr, DM, Legal

Counsel for the Respondent(s) : Mr. Suparna Srivastava and
Mr.S.R.Pandey, Legal Adviser, GERC
Mr. M.G.Ramachnadran,
Ms. Ranjitha Ramachandra,
Mr. Anand K.Ganesan for R-2
Mr. S.K.Nair, DE, GUVNL
Ms. Venu Birappa, Executive Engineer, GETCO

Appeal No.85 of 2014 & 1A No. 155 of 2014

Gujarat Urja Vikas Nigam Ltd. & Anr. Appellant(s)
Versus
Gujarat Electricity Regulatory Commission & Anr. Respondent(s)
Counsel for the Appellant(s) : Mr. M.G.Ramachnadran,

Ms. Ranjitha Ramachandra,

Mr. Anand K.Ganesan

Mr. S.K.Nair, DE, GUVNL

Ms. Venu Birappa, Executive Engineer, GETCO

Counsel for the Respondent(s) : Ms. Suparna Srivastava and
Mr.S.R.Pandey, Legal Adviser, GERC
Mr. Amit Kapur
Mr. Abhishek Munot
Mr. Malcolm Desai for R-2
Mr. Abhinav Shankr, DM, Legal
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ORDER
In this batch of Appeals, being Appeals Nos. 273 of 2014 & 85 of 2014, we have heard

Technical Experts of both the sides and they have given their technical clarifications. Some
technical clarifications are still required in this matter.

Post both the Appeals, being Appeal Nos. 273 of 2014 & 85 of 2014 for further
clarifications on 23" May, 2016.

( T. Munikrishnaiah ) (' Justice Surendra Kumar )
Technical Member Judicial Member
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